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CENTRAL ADMINISTRATIVE TRIBUNAL. JABALPUR BENCHy JABALPUR
■TF

f %'
Original Application No# 109 of 1999

^ab^pur, this the 25th.aay of August, 2003.
^'Hon'ble Mr. D.C. Verraa Vice Chairman(Judicial)

Hon*ble Mr. Anand Kumar Bhatt, Administrative Member

1. Mahendra Kumar Tiwari
S/o Shri Iftna Shankar Tiwari
aged about 47 years, R/o
Ahandganj-ki-zri, Ujjain.

2. Vishnu Kumar Tiwari,
s/o Shri Purushottam Tiwari
aged about 42 years, R/o
Santhram Sindhi Colony,
Ujjain.

3. Moolchand Kori,
s/o Shri Ramlal Kori
aged about 39 years,
R/o LIG-II, 265, Vishwa
Bank Colony, Agra, Road,
Ujjain (MP)

(By Adovate - Shri K.N, Pethia)

APPLICANT

VERSUS

,/

1* Union of India
through the Secretary
Ministry of Railway
Government of India
Rail ^hawan. New Delhi

2. General Manager (Western Railway)
Church Gate, Mumbai.

3. Divisional Railway Manager
(Western Railway)
Ratlara Division, Ratlam.

4. Station Manager,
Railway Station, Ujjain,
District-Ujjain.

(By Advocate - Shri M.N. Banerjee)

^e

RESPONDENTS

ORDER (oral)

By u.C.Verma.Vice GnairmaniJudicial

Tne applicant iias prayed for quashing of the
order dated 18.ii,i9y8(Anhexure-A-9) by which the
applicant has oeen retused permission to appear in the
selection tor tne post of Goods Guard in the. scale of
Rs.4500-7000♦ I X
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Tt>e orlet «cts of the case is that the

d-K Oh regeisr oasls la the scale of «s.x400.2300
e° - H3.h0o0^ooo. .he cespoaoents aavettlse.

vacancies tor select 4.to the post Of «,o<is ouarh
the scale of Rs.4SOO-7000. The ao'aH

aoDjjo t-i applicant raaae anapplication nut was re4-i,«=.was retusea permission ny the imr^.
order on the oroima PjT the impugnedSrouad that the appUoaafs scale is

toan the scale of the » -
^ the advertised post.

.-"^^spondents* case ie +.k

~  rr
surplus. The sur,!, aeolaredsurplus employees were re^«„,
appllcaat was rece , "oeployea. Thewas reoepioyea vide Aaaexure-R-,
6»4#iqq'3 " r Gated1993 aao was postea la the scale =

lolaec ahd has heea worhla,
orcea w^s aeyer .alleaZr::

tt>w«rer. waea the seiectloa a ^PUosnt.
r action tor the noe*

u-uard was nouaec the aoa,,
"as r erased the permission. therefor but

length. «eara at

The submission of the learneo c

sppllcant is that one K K a =°>»««1 of the e
Of «s.i40u..3 - —h the

^tted to be r^epi -t was
In the Old scale of i?s ^ °* °°°^ OuaraOf ̂  •1200-»2040{ Anno
submitted that the spplio^ur 1

not been gieaa the same a ̂ ^®=timiri^ted and
totnsei has also pi . ^^-tmeat.arso placed reliance nn

in ^ --^3loh Of

---- Oh ^^•«.-94(^ -as

/iX itad
®'°td...x.3/.
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consented to be redeployed on a lower scale of

Rs* 1200-2040 There is nothing on record to show that
the applicant had prior to redeployment in the year

1993 (Annexure-R-i) made any such requestv The

applicant was re^ployed and was given a higher scale

of Rs.lSOO-2660 in 1993. The applicant joined the post
and that order was not challenged at any stage. Even
in this OA the order is not under challenge. Keeping
that order intact the applicant wants that he be given
chance to appear for selection to the post of Goods
Guards, which adndttedly carries lower scale of pay.
The case of the applicant cannot be compared with the
case of R.K.B.Rathore. The applicant already stands
redeployed in 1993 and as mentioned earlier that
order still stands,' OonsequanUy. his claim for
opportunity to appear in the selecUon for the post of
Goods Guard cannot be granted.

The<feclsion of this Bench in OA 587/1992
does not give any relief to the applicant, m the
cited OA also the selectionygr the post of Goods Guard
in the pay scale of Rs.1200.2040. The requirement was
that persons holding nost fnng post in the scale of Rs.1200-2040
and below would be eligible to appear in

w ̂ pear in the competitivetest. The applicant in that case was in the regular
pay scale of Rs.1200.2040.however.on adhoc basis he
-hiding the ̂ at in the scale of Rs.l400.2300.The
Tribunal granted the permission t-. .u

permission to the applicant to
appear in the test. The cited case „as not a case
Where the employee has already been redeployed to
some other post.

8. Annexure.A.7 dated 17.9.1998 gives the
names of the pose and the scales which thev
have been made eligible to appear in the

^  appear in the test fer
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Goods Guard. The applicant does not come in any of the

said category# The highest scale in the eligible

category is Rs#4000-6000 which has been made eligible

for selection to the post of Goods Guard in the scale

of Rs#4500-7000# As the applicant is in the higher

scale of pay and already redeployed, he has been

rightly held ineligible for selection#

9# The o.A. has.therefore, no merit and

is dismissed# Oosts easy#

(Anand Kumar Bhatt)
Administrative Member

(D#C#Verraa)
Vice Chairman (Judicial)
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